Decglaration © Liabiliti
Year....?.‘.g.?.’..é.’.,.....:..
I,T\fOTlK\)MQR’L-‘:E, son/dauyhter/wife of Lﬂjﬁ,gghi\/PU an g frUl"‘
q&dZ)O years, belonging to (B\h&f\fid\’ﬁ“(_ﬂ@fﬁag) éck\j na
service and presently working as Q%QCGCL_“E\GT\C\GTT'C
give herein pelow the details of the assets (immovable, movable, bank balance, etc.) of
myself, my spouse and dependants®:

A, anblﬂw
{Assets in joint name indlcating the extent of foint ownership wilt aiso have to be

l Sr. \ Description Self \ Spouse Dependant-1 Dependant-2 Dependant-3
Ho, ' Na Nama Name Etc. Mam
(1) \ Cash 5 'ooo) ___\ e K\"éﬂﬁ 1 — —

(i) | Deposits in
Banks, Financal pe0l-
Institutions And 15 I ]
Non-Banking —_ — ol e
Financial
Companies
(i) Bonds, | o : T o
Debentures and | '

Shares in =
companies l

{iv) | Other financial PPF- '
Institutions,
NSS, Postal (o0 0)
Savings, UC &1P - )
policies, eic (200 o))

(v} | Motor Vehicles
{details of
make, t¢)

{vi) Jewellery (give

details of
weight and —
value) ML v
/
Other assets, ]
such as values
of claims / ‘ —_
interesis l

Note: Value of Bonds / shares / Debentures 35 per the latest market yalue in Stock
Exchange n respect of listed companies and as per Dooks In the case of non listed
companies should be given.

+ pependant hert means 3 persen substantially dependent on the income of the
employee.

= aj&a R - T




B. D 1 oV
[Note: properties in joint pwnership indicating the extent of joint ownership will
also have to be indicated] 5 4
[se ] Description soif | Spouse | Dependant-1 i Depeandant-2 Dependant-3 |
No. i Name(S | MName Name Etc. Name
() | Agricuttural Land f

' || |

l - Location(s)
5 %
\ \

. Survey number(s)

- Extent (Total
‘| measurement)

-Current market value | i
(i) Non-Agricultural Land \ l

- Location(s)
- Survey number(s)
- Extent (Total i
measurement) |
-Current market value ] _
(i) | Bulldings (Commercial l
| i and residential) :
Location(s) \
l

—_—

e

e

- Survey /door
number{s) (s —
- Extent (Total \ = -

measurement)
- Current market
value
Houses / Apartments,
etc.
- Location(s)
- Survey /door t
number(s) Bk B
\ - Extent (Total

measurement)
- Current merket
e value
{v) | Others {(such as

interest In propert iy ‘

(2) 1 give hergin below the details of my liabilities / overdues o public financial
institutions and government dues:-
[Note : Please glve separate details for each item)

V&. Description
No.
(2) (i} Loans from Banks

r \ (i1) Loans from financial
institutions

(i) Government Dues:
(a) dues 10 departments
dealing with government
accommodation

(b) dues to departments
dealing with supply of
water

(C) dues to departments '
dealing with supply of 1
electricity P

NHome & address of Bank /
Financial Tnstitutions(s) /
D enk (s

Amount putstanding as

O arranunrravssmrsasitas




e e e

(d) dues to departments ' W s
)

dealing with telephones

(e) dues o departments
dealing with government
| transport (including

| aircraft and helicopters) i
(f) Other dues, if any -

(b) (i) Income Tax including

surcharge [Also indicate tAlnE P 6821 E
the assessment year upto
which Income Tax Return
filed. Glve also Permanent
Account Number (PANY]
{ii) Weaith Tax [Also
indicate the assessment
year upto which Wwealth {
Tax return filed.] e S
(1il) Sales Tax (Only in
case of proprietary .

business] e
{iv) Property Tax

c. personal Detail )
GPF/CPF/PRAN No. :- 11015536512 F j

Gencer - o

Date of Birth = L 2 O 2 i q C\ 5 (DD{M-
Class/Group = P ! AC)

G - By Yidwmn _oabha =]

{Full Name e.3- 8.A.5.-Bihar Administrative Service,
B.S.S.- Bihar Secretariat Service elc.)
i = [kaimur Bha Lhua |

1 hereby declare that the above details are true 1o the best of my
knowledge and belief.

Signature Be}dAKumagil“rI-
Name of Employee: j&&“\(urﬂq&q-—l

thepq}n& ........ Designation:. .= \Ce,qﬂe,r\c\@n’(‘
Date:.QQI.Q.%.\Q:D,%f(D Department%‘mf*\/‘dhqhgﬁbhl ' Padna
Note: please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.

ﬂ Y \&uma&& PO




